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CENTRAL ADMINISTRATIVE TRI BUNAL, JABALPUR BENCH, JABALPUR

Original aPpliCation No. 741 of 1998
Jabalpur, this the 7th day of March 2003

Hon'ble Mr. Justice N.N. Singh- Vice Chairman
Hon'ble Mr. R.K. Upadhyaya - Member (adninistrative)

V.B. Sharma, Head Mail Guard
R.M.S., R/o Baghah Nagar
Char Khamba, Kidwai ~ fii8sus

ward, No. 15, Katni = APPLICANT

VERSUS

1. The union of India through the
Secretary, Ministry of communication
Govt. of India,
New Delhi.

2. The Superintendent ReMe.S. ,
JB- Division, Jabalpur.

3. The Inspector ReMeSe, JB
2nd Sub pivision, Katni,
through the Sub Record
officer, R.M.S. , Sub-
Record Office, Katni. = RESPONDENTS

' (By Advocate=Shri P.Shankaran on behalf of Shri SeCeSharma)
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Nome for the appli;anta Even on 382001
and 19§11i200;/none was present on behalf of the
applicante It is presumed that the applicant is not
interested in further prosecuting this case. Accordingly,

this O«As is dismissed for non=prosecutions No costss
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(R K Upadhyaya) ~ (N.NeSingh)
Member (Admnve) Vice Chairmane
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